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central adminism>givE tribunal
PRI^E]P/AL BEN:H

NEW DEIH.I

0..A* ND» 2039/89

New Delhi this the 26th day of >^ril, 1994

. CCR am ; "

THE HON'BLE iVR. JUST EE V. Si MaLM^H , CHAPMAN
THE HON'BLE WR. P. T. THBUVEW3AD-AM, MEJVBER (a)

S/Shr i

1. Parsha Ram Singh S/0 Suraj Deo Singh,
R/0 P-7/104, Mangol puri,
Nsw Belh it

2. Raghubir Singh S/0 Banwar i Lai,
R/0 B-522, Harijan Basti,
Nangloi, New Delhi.

3. Pr^i Singh S/0 Sarany Ram,
R/0 1954, M.B. Road,
New Delhi. ,

4. Shyam Prasha S/0 Mahesha Nani,
R/o M-603, Sew a Nagar ,
New De Ih i.

5. Balwant Singh s/O Sukhar Singh,
R/Q.M-603, Sewa Nagar ,
Nsw Delhi.

6. Santosh Kumar S/O Harnam Singh,
R/0 89, Road No. 3,
Andrews Ganj , Ifew Delhi.

7. Bhajan Singh s/O Kaushal Singh,
R/GC-35i, Kidwai Nagar,
ffew Delh i.

8. Matafer S/O Budhram,
R/OH-129, Sr iniwaspur i,
I»few Delhi.

9. Vikraro Ram S/0 Ram Dass Ram,
R/0 422, Road No,3,
Andrews Ganj , New Delhi.

10. Shyam Singh S/0 Chander ,Singh ,
R/0 25/280, Prem Nagar,
Naw De Ih i, ,-

11. Jagdev Singh S/O Ram Swaroop,
Vill. 8. P.O. Putkala ,
Delhi.

12. Roshan Lai s/0 Kishan Sharma,
R/O 755-B, Pccket-II,
Paschiro Puri, r^few Delhi.

13. Ramesh Chnand S/0 Budh i Ballabh ,
R/O 17-18, Sector-XII, '
Noida.
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14. Smt. Kanta Devi w/0 Eameshwar Lai,
R/0 2/54, Harijan Basti,
hfew Rohtak Road, Ifew Delhi.

/

15. Kepoor Singh S/O Dhara Singh,
R/0 C-59, RBI Colony ,
Shalimar Bagh , New Delh i.

16. BhagwanRam s/0 Tarkha Ram,
R/0 RZ-D-I/254/B Mahabir Enclave,
New Delh i.

17. Ishwar Singh S/0 Chadgi Ram,
R/0 Vill. Bakner,P.O. Narela,
Delhi.

18. Kamale S/O Da lei Singh,
R/0 V. & P.O. Mahipal Pur.

19. Hariom Sharma S/O Parma Nand Sharma,
R/0 57, Thaterwana, Meerut (UP).

20. Chandreshwar Singh S/0 Sundar Sh^ ,
R/0 11/290, Kaly^npuri,
I^w Delhi.

21. Paras Nath sinc^ s/O Suraj Deo Singh,
R/0 P-7/10'4, Mang olpur i,
Delhi,

22. Brahmanand S/O Banwari Lai,
R/0 B-522, Harijan Basti,
Nangloi, New Delhi.

23. Ehiraj Singh,
R/0 V. & P.O. Pelpa,
Distt. Rohtak (Haryana).

24. Hawa Singh

25. Jagdish Singh,
r/o Vill. &P.O. Pelpa,
Distt. Rchtak (Haryana). ... ^plicants

By Advocate Shri M. K. Gupta

Versus

1. Union of India through
Secretary, Ministry of
Finance, Deptt. of Revenue,
North Block, New Delhi,

2. The Director ,
Enf orceme nt Directorate ,
6th Floor, Lok Nayak Bhawan,
i<^an Market,
New De Ih i - 110003. ... Resp ondents

None for the Respondents
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ORDER (CRaL)

Shri Justice V. S. Malimath -

r

Shri M. k. Gupta, learned counsel for the

petitioners, seeks permission to withdraw this

application on the ground that the relief claimed

by the petitioners has since been granted to them.

This O.Av is accordingly dismissed as withdrawn.

No costs.

0

(p. T. Th iruvengadam )
iifember (a)

( V. S. Malunath )
Chairman


